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Sanchar Bhavan

New Delhi
2. Subd Divnl. Officer
Telecem
Karimnagar
3.iTe1§éom‘Dist. Engr.
Karimnagar : Respendents
Ceunsel fer the applicant $ P. Naveen Rae
’ Advecate
Ceunsel fer the respendents t V. Rajeswara Rae
CGSC '

CORAM

HON. MR. H. RAJENDRA PRASAD, MEMBER (ADMN.)




OA.1460/97 dated 3-11-97

Order

Oral erder (per Hen. Mr. H. Rajéndra Prasad, Member(Admn.)

Heard Mr. Phaniraj enbehalf ef Mr. P, Naveen Rae,

. ceunsel -fer the applicant, and Sri V. Rajeswara Rae fer

the respsendents., | -

1. The applicant is a Casual Mazdeer:whe has been cen-
stantly eﬁgaged frem March, 1983 and centinues te be se
engaged. He claims te have put in nearly 4000ddays ef
centinueus service and new seeks temperary status and
regularisatien. Prima-éacie he seems te have a valid claim
which, hewever, is required te be verified by the
fespondentsjwith reference te their recerds and examined

as per rules,

2. A cepy ef this OA shall be sent te Respendent-2 with af%
direétion that his request fer teﬁporary status, fellewed.
by regularisatien, shall be examined as per rules aﬁd a
suitable decision taken in the matter within 60 days frem

the date of receipt eof cepy ef this erder:

e

3. Thus the OA is dispesed ef. %(:)

(H. RAJE
Mwmbe

Dated : Nevember 3, 97
Dictated in Open Ceurt
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